14.06 hrs.
MATTERS UNDER RULE 377
MR. DEPUTY-SPEAKER: Now, the House will take up tem No. 14 — Matter Under Rule 377
Shri Sachin Pilot -- Not present.

Shri Furkan Ansari -- Not present.

Title: Need to give the due share of electricity produced by Bhakhra Beas Management Board to Himachal Pradesh.
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MR. DEPUTY-SPEAKER: If the House agrees then, the rest of the matters under Rule 377 may be treated as laid
on the Table of the House.

SEVERAL HON. MEMBERS : Yes.



